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New Delhi, this the 12th day of August 1aqQ

HON BLE MR. S.R.ADIGE, VICE CHAIRMAN(A)
HON BLE MR. KULDIP SINGH,MEMBER (J)

Mr<. Paramjit Kaur

Late Gurbaksh Singh,
r/o C-2A/257C, Janakpuri;
Hew Delhi.,

Rajinder Singh s/o Late Parkash Chandra,
r/o 684, Laxmibal Nagar, New Delhi.

Kailash Chand s/o late Sh. BRalwant Singh,
r/o 8/1786-8,. Govindpuri Extn.,
(zlkajl, New Delhi.

M.L.Philip s/0 Sh. M.J.Luke,
r/o 126 Vasant Apts,

Vasant VYihar, New Delhl. o AL

-]

X,

nlicants

{By Advocate: Shri Deepak Verma proxy tor Sh.Surinder

Singh)

. Union of India through:
1. Secretary,

Danartment of Statistiocs,

Ministry of Planning & P.I.,

Sardar Patel Bhawan, Sansad Mg.,

New Delhi,
2. Secretary,

Dentt, of Expenditure,

Ministry of Finance, North Bl.

New Delhil,
3. The Executive Director,

Comnuter Centre, :

Denartment of Statistics,

East Rlock, 10, R,K,Puram,

New Delhi ’ ... Respondents
{Ry Advocate: Shri S.Mohd. Arif)
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By Hon bhle Shri S.R.Adige, Vice-Chalrman (A)

Heard hoth the counsel.
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saroj Kapoor & Ors.

of Expenditure & Ors) Lo the applicants, they

covered by the ratio of the aforesaid ordar.

Jirections*should he implemented within four months

No

of receipt of a copny of this order.
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(S.R.ADIGE)

(KULDIP SINGH)
VICE CHATRMAN (&)

MEMBER (J)
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